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THE BUDGET (GENERAL), 1967-68,
GENERAL DISCUSSION—contd.

SHRI SRIMAN PRAFULLA GOSWAMI
(Assam): Mr. Vice-Chairman, Sir, I am
grateful to you 'for giving me some time to
take part in the Budget discussion. First of all,
I congratulate our Finance Minister who i a
senior statesman, a leader with courage and a
great humanitarian. But he has inherited the
bad legacy of Finance. Judging, however,
from the vicious circle in which we are, it is
very difficult to produce a balanced Budget.
But he has produced a balanced Budget for
which I congratulate him.

I do not propose to deal with the
mathematics of the Budget. We are now
vitally concerned with the administrative
policies to be pursued and the crises that are
facing our country. It is indeed good that the
Finance Minister has indicated his intention

(Interruptions)

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Order, order please. Let us
hear his maiden speech in silence.

SHRI SRIMAN PRAFULLA GOSWAMI:
He has rightly mentioned about the serious
situation created by the drought and the
resultant food crisis. He has mentioned about
the rise in price which has been there with us
now for some years past and now he intends
to arrest the rise in price in the shortest
possible time. Then he has spelt out the need
to revive industrial activity particularly in the
sphere of capital goods industry. He has also
pointed out the need to boost the exports. [ am
really happy to hear the Finance
Minister's assurance.

[ RAJYA SABHA ]
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He said:

"And finally, these immediate problems
must be tackled in a manner which gives us
confidence that we can look forward to a
long period of satisfactory growth with
reasonable price stability and increasing
self-reliance and without sacrificing the
claims of national security and social
justice."

This is quite all right. But the question
comes how we can implement it? To my
mind, there are two immediate problems
which should be treated as requiring top most
priority —Food and Defence. Today the
whole of the country is facing a food crisis,
on account of which a vast number of people
are starving. The food problem should be
solved at all costs. The defence of the country
is also equally important, as food is important
to the people. Therefore, these two fronts
should be strengthened.

I would mention about my State of Assam
in relation to defence. You know, Sir, very
well that Assam is th, vanguard in the north-
eastern region f India. It is surrounded by
hostile countries like Pakistan and China. And
today, internally Assam is in a melting pot.
Nobody knows what ill happen there and
when. What happened in 1962 when China
invaded India and occupied a part of NEFA
and we had to withdraw? The whole world
was concerned over Assam. The internal
problems of Assam and also the external
threat to Assam, these two things need the
prime consideration of the Union Government
and its constant attention Internal security and
defence on the border needs more attention. I
am sorry to mention that the Union
Government sometimes ants to make hasty
political experiment in such a delicate and
sensitive State which is the vanguard of India.
Problems in Assam have already been made
complicated. Some time back, last January,
the Union Home Minister de-
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clared that he would introduce the so-called
federation there. I have never heard about a
federation within a State of the Federal Union.
But somehow, they wanted to create such a
federation in Assam and solve the problem
that is confronting Assam, in its hills and
plains. But that is not the way to solve the
problem. Immediately there was a reaction and
there was an outburst of rejection of the plan
by the people. All sections of the people in the
plains and also a large section of the people in
the hills opposed the contemplated scheme. In
this critical time of emergency and economic
crisis in the country, the Union Government
should consider any scheme from a defence
point of view first and then ' other aspects also.
But if they want to make any political
experiment there, they must consult first the
people of Assam. Now they must view any
problem from a defence point of view in
Assam because defence of our border is the
first concern for Assam today.'

[THE VICE-CHAIRMAN, SHRI M.
RTITHNASWAMY, in the Chair].

They should not impose from Delhi iiny such
~P™ient or formula. I should caution that
such a political experiment will not be in the
interests of Assam nor in the interests of
India as a whole. You can make chemical
experiments but no political experiments in
such a situation when Assam is there as a
vanguard for the whole of India.

Inside Assam also, there are the foreign
agents and the fifth columnists who are
functioning. They are trying lo disrupt our
unity, they are trying to create confusion.
Therefore, I would appeal to our Prime
Minister, the Home Minister and the Finance
Minister that they should spare some more
time f° detailed study of Assam and give
constant attention to solving the problems of
this border .!5tate.

Again, there is a slogan for a separate hill
State. I give a warning
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that a separate hill State should not be
accepted. If you start vivisection again, I do
not know where that vivisection will lead to.
There will be many more demands for such
States within Assam, say every district.
Therefore, there should be no more
vivisection. Certainly, we want to solve our
problems, we want to live in peace and amity
with all sections of the people, and that
should be left to us. Only we need the Union
Government's all kinds of help and proper
attention. The problems that are confronting
Assam, should be treated as national
problems.

While speaking about defence, may I point
out that during the emergency, the Union
Government took over the North Trunk Road
and converted it into National Highway No.
31?7 But it is a great pity that the said National
Highway, which is vital for defence and
general transport, is not yet completed. When
the whole House is greatly concerned over
aggression from China and Pakistan, that
National Highway No. 31 is not yet
completed and every year the dislocation of
communications is there. I do not know
whether it is the fault of some of the officials
of the State Government who a™ in the
executive wing to make such unusual delay or
whether the Union Government is not putting
forward the necessary finance. This should be
probed into. I ask that National Highway No.
31 should be immediately completed as a top-
most priority. It is a great surprise that the part
that lies between Ghaghra-par and Nalbari is
submerged every year. Bridges are
constructed, but some approaches and some
diversions are not completed. The railway
crossings of Ghaghrapar and Rangiya are not
yet opened. It was begun some years ago and
now it is 1967. Nobody knows when again the
invasion might come. And if anything
happens, there will be complete dislocation.
For the last few years during rainy season,
transport on the road is completely dislocated
for days together. This fact is neglected
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and nothing is done to improve it. There will
be no movem”m and as a result, we will have
to face the consequences. Therefore, I urge
the Union Government to takj all steps
immediately for the completion of this
National Highway. There should be a probe
about the affairs of the road.

Then, another point I want to say about
Assam. Assam was self-sufficient in food
supply, in rice. Not only could we feed our
people by producing rice but we couid contri-
bute to the Centre also. But for the last some
years, we feel a dearth of rice as a result of
the floods. If you can control tha floods in
Assam and give a little subsidy and
encouragement to the agriculturists, I am sure
that we will not only be self-sufficient in rice
but we will also be able to contribute to *he
Centre. At present there is dearth of rice, on
the one hand, and, on the other, the Centre
has not been able to supply its ensured quota
of wheat. As a resuP, the people of Assam are
in great hardship.

Assam is a rice-growing area. The

Finance Minister indicated his anxie
ty about the food problem of India.
May 1 suggest that to improve the
food situation, thera must be flood
Assam for pro
ducing more. In tha<: connection, I

would like to mention about some
rivers. Flood control schemes relat-
Manas and Barak
rivers shouV , immediate-
ly. The State Government had also
recommended schemes for these
riv he Union Government also

k some steps. But we want the n"oi"cts to be
dons quickly. The Brahmaputra flood control
scheme is 'crrn project which would require
vast sums. But, there should be a thorough
survey and research over the river
Brahmaputra. No dmibt embankments of
Brahmaputra hav- flven some relief.

[ RAJYA SABHA ]
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Coming to the General Budget, 1 only
appeal to our Finance Minister, who himself
is a man of austerity, to have economy in the
administration. One who was the Chairman
of the Administrative Reforms Commission
is now indeed in a position to implement his
ideas and take up the task of carrying reforms
in the administrative machinery quickly.

Sir, from the British w, have inherited a
bureaucracy which we have not only kept
intact but which is increasing in volume. The
number of top officers is on the increase. The
number of schemes are increasing but all these
lack proper execution. Everybody knows that
our policies are not bad but what is lacking
their proper execution. Sir, this Parliament has
declared , socialistic society as our goal. But
who would implement it? These old bureau-
crats, who have no conviction about
socialism, who have no idea of socialism?
Can they execute socialism? Well, ' Sir,
sooner than later these bureaucrats must go.
We must have a new pattern of administrative
machinery, .ith new blood, new cadres,
cadres with progressive outlook and conscious
of our ideo' and a spirit to serve the people.
Such talented persons should be brought in the
administration. Old  bureaucrat  with
conservative mind cannot function speedily
and effectively.

Sir, our administration is composed
more of lop officials. Thare are
Secretaries, Additional Secretaries,
Joint  Secretaries, Deputy  Secretaries,
Under Secretaries and what not. The
pol> executed py one

Secretary and not by so majny top officers.
Sir, these Secretaries, so-C.S. ,nd L.A.S.
officers, with their huge paraphernalia will
not be able to solve *h, problem. (If you want
to brine about socialism, you will have to
have a socialistic, pattern of administrative
machinery. And for that, the Finance Minister
will have to rise to the occasion. We have
'oda, an opportune moment for that. People
are demanding socialism. Let
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us hasten up th.2 process. If we do not listen
wla ot Will set in; the symptoms (f rot have
already crept in. People have demonstrated
their indignation.

SHRI CHITTA BASU (West Bengal):
There will be revolution.

SHRI SRIMAN PRAFULLA GOSWAMI:
Coming to th" question of increase in
agricultural production, this is the biggest
problem before us. The Planning Commission
as well as the Prime Minister have said that
production must be increased and we must be
self-sufficient in food. But what is the way?
Let us not create more of high-salaried
bureaucrats but let us produce more. Certainly
I am in favour of experts. Let there b"
economists, scientists and technicians. Let
there be research in agriculture. Let them
make research and give to the country new
methods tor increase in production. Let there
te sincere workers at the bottom; In there be
more of field workers, and not office-
assistants with bureaucrats. Files after files
are creatid and sometimes files only remain -
without any execution of the contents in the
files.

Sir, this reminds me of the Community
Project Department. If you -vrant to produce
more, these projects must not only be
reoriented but -revolutionised. A new pattern,
. new system, should be introduced. Reduce
the number of officers; decentralise power to
the village Panchayat level.

THE VICE-CHAIRMAN (SHRI M.
KUTHNASWAMY): That will do.

SHRI SRIMAN PRAFULLA GOSWAMI:
This is my maiden speech. Five minutes
more, please. There is constitutional provision
to establish Panchayats. Let us give more
powers to the Panchayats. I believe in giving
judicial powers to the panchayats. There is no
need of so many courts at the district level.
Th2 personnel of the judiciary should be
reduced.. Why do 1 say this? It is
because

[ 20 JUNK 1967 j
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when people come to the district courts and
the High Court, they do not get justice
quickly. And sometimes it so happens that in
the hands of the lawyers and others the real
culprit gets acquitted while some innocent
people are sometimes convicted. The poor
people cannot bear the cost to get justice. It is
said that justice delayed is justice denied.
Some may say that village Panchayat
members will indulge in corruption. I do not
mind that. For some time if some corruption
crept in village Panchayat, certainly the
village people would themselves judge and
amend it. But, Sir, I cannot tolerate corruption
done by the salaried public servants.
Therefore, these community projects should
be reoriented and revolutionised. There
should be decentralisation of power to
minimise the top heavy bureaucracy.

Then the taxation policy should be revised.
Tax the rich. That reminds me of black
money in India which is creating havoc and is
a menace to our socialism. For that, I would
say that our banks should be nationalised at
the earliest convenience. We cannot go
forward towards socialism without the
nationalisation of banks. The Finance
Minister is for socialisation of banks as he
said. But I am not sure, how far he will go in
that direction. Well, there is some indication.
So, let the banks be nationalised and tax the
rich—(Time bell rings) and relieve the poor
from taxation as much as you can.

SHRI CHITTA BASU: They want social
controls.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY): The hon. Member will
have other chances to discuss *he subject.

SHRI SRIMAN PRAFULLA GOSWAMI:
I conclude. Let wus revolutionise the
administrative ~ machinery. Let  our
courageous Finance Minister, a humanitarian
and a man with great experience, go ahead
with the pro-
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[Shri Sriman Praiulla Goswami.]

gramme for establishment of social-i«tm in
our country, and we are all behind him.

Thank you, Sir.

SHRI K. DAMODARAN (Kerala):

Sir. Vice-Chairman, Sir, the Finance Minister
has frankly admitted in so many words in his
Speech that our economy is in the throes of a
crisis, our agriculture is stagnant and there ifi
all-round recession in the industry. There is
crisis in the various branches of the economy.
But no attempt has been made to analyse the
cause of this crisis. No remedial measures
have been suggested.

It is said that this is a status quo Budget
which means that the same, eld, discredited,
policies which have brought the country to
the verge of ruin will continue to be followed.
But actually the Budget is worse than even
status quo. It will not maintain the status quo,
it will deepen the crisis.

Sir, the Finance Minister has claimed credit
for presenting a balanced Budget. He has also
claimed credit for avoiding deficit financing
and for putting a brake to inflation. But rea-
lity has belied his claim. The various tax
proposals, even before their im-
plementation, have pushed the prices up.
There has been an increase not only in the
prices of the commodities taxed, but in
sympathy the prices of almost all
commodities used by the common man have
registered a rise. It seems that the Finance
Minister has given up all pretensions of a
rational distribution of additional tax burden
among the different income-groups. Almost
the entire revenue proposed to be raised
through additional taxes will come from the
lower and the middle classes. He has imposed
additional excise duties on a wide range of
items. After all this, it is only naive to expect
that prices will remain stable and inflationary
trends will disappear. The imposition of the
new duties, especially on items of mans
consumption, will only lead to a further rise
in prices and make the common man's
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life more miserable. The workers and other
employees will certainly agitate for more
dearness allowance and the Government will
certainly invite unnecessary troubles.

The Finance Minister is of the view that
these new taxes and new duties will restrict
internal consumption, so that larger quantities
of these commodities may be released for
export. The same argument was advanced at
the time of devaluation. It was argued at that
time that devaluation would help increase our
exports. But actually exports have fallen
while the prices rose to unprecedented
heights. Excise duties in the present context
are a disguised form of devaluation. They
will increase the prices of commodities and
thus reduce the value of the rupee. Our
exports will not increase in this manner.

It seems to me that the main purpose of the
Budget is to enhance the already wide
disparity between the rich and the poor. The
Finance Minister has taken special care to
reduce the burden of direct taxes on the rich
while increasing the burden imposed on the
poorer sections of the society. An analysis of
the tax figures will show that the share of
direct taxes to the total tax revenue has been
gradually coming down and that of the
indirect taxes going up. The percentage of
direct taxes to the total tax revenue declined
from 39-8 in 1948 to 26-1 in 1966, while the
share of indirect taxes rose up from 1602 per
cent in 1948 to 73- 9 per cent in 1966. The
present Budget widens this disparity still
further. The largest part of the increased yield
from indirect taxes has been through excise
duties which registered a steep rise from Rs.
67'54 crores in 1950-51 to Rs. 1,030-21 crores
in the Budget estimate for 1966-67. The total
yield from excise duties in 1967-68 has been
estimated at Rs. 1,214-04 crores. This will
account for nearly 48 per cent of the tot"! tax
yield for 1967-68. This indiscriminate and
continuous increase | in the excise levy on
essential commodities has been one of the
major fiso-
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tors for the price spiral in our country. It
must be noted that the Finance Minister
who has been ruthless in squeezing out
even the last paisa from the common
man, has been very lenient towards the
financial sharks and other richer sections
of the society. He does not want .ven to
collect the meagre taxes already levied
on the rich. Large amounts of tax arrears
are being written off every year. The
outstanding income-tax arrears after all
this writing off was more than Rs. 528
crores in 1966-67, according to their
own admission. This, Sir, is the real
source of false accounting, black money
and corruption, and the Finance Minister
has no desire to strike at the root of this
corruption and blackmarket. If effective
steps had been taken to collect these
arrears of more than Rs. 528 crores after
writing off so much, there would have
been no need to impose additional taxes
on the common people. But the Finance
Minister is unwilling to do anything of
that kind. On the other hand, a number
of concessions are being granted to
private capital. He hopes that production
will increase and industries will develop
if such concessions are being granted to
private capital. He hopes that production
will increase and industries will develop
if such concessions are given to private
capital. But he forgets that the consumer
is the decisive force in the economy.
Without consumers with a growing
purchasing power in their hands, with
food crisis, with stagnation in
agriculture, industrial development is
bound to decline. It was pointed out that
wages also have increased. It is true that
money wages have increased but prices
have increased still further with the
result that rea] wages have gone down.
The profits have increased much more
and so the disparity has widened. The
widening gap between the top few and
the masses of consumers is cer-tauVy a
threat to industrial development. But the
Finance Minister seems to be not so
much interested in industrial
development. How else , can you explain
his attitude towards I

[ 20 JUNE 1967

1967-68 4958

the basic principles of planning'.
Hitherto, the Budget had to De suu-
ordinated to the overall structure of
planning and its broad strategy of
economic growth. Under Mr. Morarji
Desai, the Budget has ceased to be an
instrument of planning. We no more hear
about the public sector taking a
commanding position in the economy.
The public sector is intended to serve the
private sector. We hear no talk of
nationalisation. The private sector is
allowed to dominate every field.

The Finance Minister has come out
openly against the strategy of buud-ing
heavy and basic industries in the public
sector which require a long gestation
period. He says: "Perhaps in the past, our
investment decisions have been guided
more by a general consideration of our
long-term neeus rather than by a precise
assessment of the relative rate of return
in different activities. We will need to
rely more over the years to come on an
analysis of cost and benefits in different
sectors and to guide our long-term
strategy in the light of alternative courses
of action." Even his much-publicised
attempt to avoid deficit financing has
been aimed at furthering the interests of
the private sector. He is anxious to avoid
deficit financing in the public sector pre-
cisely because he wants to strengthen the
private sector. In his own words "The
avoidance of deficit financing by the
Government would place the Reserve
Bank and the banking system in general
in a better position to meet the genuine
requirements of industry." We know
what it means. Sir, it is a well-known fact
that the banking system in our country is
mainly catering to the needs and require-
ments of the private sector. They are
instruments for creating nonexistent
money, in the form of advances and
overdrafts, and raising the prices. More
incentives to private capital, both foreign
and indigenous, is the core of Mr.
Morarji Desai's Budget. This may be in
keeping with the advice of Mr. George
Woods and his friends, but not in
keeping with
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[Shri K. Damodar an.] the aim of building up
a self-reliant, independent economy. The
Finance Minister has emphasised the need to
create a hospitable environment for
investment of foreign capital, as if such an
environment does not exist in India to-day.
The door was already thrown wide open for
foreign capital to come in. Concessions after
concessions have been given to
foreign capital already. The Finance
Minister only wants to open the door still
wider. Now foreign aid has been increasing
year by year. Foreign aid this year is
estimated at Rs. 1,015 crores compared to
Rs. 992 crores in the previous year. Sir, the
danger of increasing dependence on foreign
aid, especially aid from America, need not
be emphasised. The theory of receiving
aid to end aid has proved to be a vicious
circle and is landing the country in more and
more debts and dependence.  The present
proposals will neither stabilise the prices nor
promote  production.  On the contrary it
will bring about an upward pressure  on
prices and strengthen the a'ready existing
recession trends in the economy. It will
not help to build a self-reliant economy. It
will only increase our dependence. Onlv a
complete break from the discredited policies
of the past and taking bold measures to build
an independent non-mononolist economy
based on the welfare of the peor/e will save
the situation. Nationalisation of banks
must be the first step in that direction.
Thank you.
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SHRI A. K. A. ABDUL SAMAD
(Madras): As I stand here, the thought
uppermost in my mind is the fact that in not
less than eight States we have now non-
Congress Governments. The emergence of]
such non-Congress Governments is a tribute
to the democratic beliefs and practicps of the
people of India. I think the Central
Government Budget has necessarily to be
examined in the light of the emergence of|
such non-Congress Governments. In my own|
State of Tamil Nad, we have in
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power the Dravida Munnetra Kazha-gam, a

party which firmly believes in true
democracy.

SHRI A. D. MANI (Madhya Pradesh):

‘What democracy?

SHRI A. K. A. ABDUL SAMAD: True
democracy and Mr. Mani will know better
about it. The D. M K. Government is wedded
to the policy— the noble policy—of
alleviaing the innumerable sufferings of all
the people in general and of ameliorating the
unhappy and miserable conditions of the poor
and down-trodden in particular. The Tamilaga
Arasu has a well-prepared and clearly defined
programme to help the people of Tamil Nad.

SHRIMATI C. AMMANNA
(Andhra Pradesh): What is that?

RAJA

SHRI A. K. A. ABDUL SAMAD: The State
of Tamil Nad. You know better than anybody
else. You were the Deputy Speaker in Tamil
Nad.

SHRIMATI C. AMMANNA RAJA: 1
did not hear this term at that time.

SHRI A. K. A. ABDUL SAMAD: But
certain obstacles stand in its way. It is but
natural for the Government of Tamil Nad to
approach the Centre and expect help and
assistance from the Central Government, for
the removal of these obstacles at least to some
extent. For, the concept of federalism
presupposes such aid and succour from the
Centre to the State Governments. It is in this
context that I want to make certain observa-
tions for the kind consideration of the Central
Government. The previous Government of
Tamil Nad had been the recipient of various
loans from the Central Government. Towards
these, the State Government has to pay nearly
14 crores of rupees per year as interest to the
Centre. It rlso has to pay another sum of Rs. 6
to 7 crores towards other credits.
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My humble submission in this regard
is that, loans first of all should be
classified as remunerative and un-
remunerative. A remunerative loan may
be defined as a loan which is meant for
investment which are capable of bringing
some returns to the State Government,
for instance, a loan for establishing an
industrial unit in the public sector. An
unremunerative loan on the other hand
may be defined as a loan which is simply
consumed in welfare schemes; it does
not in any way result in any tangible
profit financially, for instance, a loan for
the rehabilitation of refugees. I submit
that interest should be charged for only
remunerative loans. Interests should
never be demanded from the States on
loans granted for discharging such purely
social obligations as the rehabilitation of
goldsmiths, the rehabilitation of Burma
repatriates and cyclone relief works. It is
a matter on record that tens of thousands
of goldsmiths have been thrown out of
employment and reduced to the position
of beggars because of the Gold Control
law of the Central Government. It is also
a fact that almost all the Indians who
have been repatriated from Burma are
Tamilians. The State is in need of nearly
5 crores of rupees for rehabilitating these
Burma repatriates.

Budget (General)

Another sum of Rs. 5 crores is also
required for the repatriates from Ceylon,
who will be coming soon. The Central
Government has not done anything
adequate to demand a just compensation
for these innocent victims of narrow-
minded nationalism. And we have also
the occasional cyclones to add to the list
of people's calamities and they also add
to the onerous burden of the State
Government. To demand interest on
Central Government loans for
rehabilitation of goldsmiths and Burma
repatriates of Tamil origin and for loans
for cyclone relief work is wholly
unjustifiable because these problems are
not the creation of the State Government.
Payment of such interest will affect the
already slender resources of the
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State Government. I, therefore, submit
the following suggestions;

Firstly, no interest should be charged
on unremunerative loans.

Secondly, in the case of interest on
remunerative loan, the Centre should
declare a moratorium for at least two
years. The demand for a moratorium
should not be viewed from the political
angle or from money lender's point of
view. If it is examined from the social
and humane angle, it will be clear that it
is a necessity at this juncture. It is
specially so when we take into
consideration the programme of the
Government of Tamil Nad for increasing
food production. It has been estimated
that there are more than 13,500 tanks in
the State f Tamil Nad. It is also
significant to note that out of these
13,500 tanks, only a total number of
1500 have been repaired during the last 3
Five Year Plans under the Congress rule.
This unpardonable neglect of a valuable
aid for increased food production is
perhaps due to the Congress mania for
big projects. These big projects or at
least a few of them have proved to be big
only in their failure. Whatever may have
been the reason for such neglect of an
important irriga-tional  source, the
present State Government has prepared a
very comprehensive programme for
minor but important and fruitful
schemes. It has been estimated that for
repairing the tanks damaged by cyclone,
the State needs Rs. 5 crores and for well
work and installation of pumping sets the
estimated requirement is another Rs. 5
crores. For rural electrification, the
requirement is Rs. 6 crores. For carrying
out a comprehensive scheme of minor
irrigation work, a valuable blue-print ha;
been prepared by the D. M. K.
Government which will cost Rs. 25
crores. For implementing these vital and
useful schemes a surplus loan of at least
Rs. 10 crores is urgently needed. This is
over and above the Plan amtiunt. If this
additional sum is generously granted to
my State Government, it is bound to
become a surplus State within a
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period of one year. The Centre should
not let down the State in this important
venture merely because there is a non-
Congress Government in the State.

Now, I come to the question of food
subsidy. Food subsidy is not a fancy
scheme. It is not only necessary but also
essential for breaking the vicious circle
of rising prices. Since price rise is the
direct outcome of the various economic
policies adopted by the Central
Government which has created Inflation
and which in its turn caused price rise, it
is only just and proper that the Centre as
the guardian of the States, should come
to the rescue of the States. Further food
subsidy is neither unknown nor
something with which the Centre is not
connected. For instance, there is the
policy of the Central food subsidy for
wheat, to the tune of Rs. 180 crores this
year and even with regard to rice, we
have the case of Kashmir and it was
confirmed by the Government in this
very. House during the last Session. The
D.M.K. Government has been rightly
congratulated by all for their bold
programme of rupee a measure of rice.
Without heeding to the irresponsible
utterances t>f some Congress politicians,
the Centre should offer, and offer
without any further hesitation, a sum of
Rs. 8 crores for much food subsidy.

Finally coming to the Plan, I understand
that the State was led to believe that over
and above the Plan amount, at least Rs. 8
crores will be allotted. The State
Government has prepared the Budget
taking the promised Rs. 8 crores into
account and when that amount of Rs. 8
crores was unexpectedly cut down to less
than half, namely, to three crores of
rupees, the whole Budget arrangements
had fallen into disarray. 4 P.M. The
Tamilaga Arasu had to go all over again
in a rather hurried manner and were hard
put to it to reduce the deficit, occasioned
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by the withdrawal of the promised
amount, to a little over one crore of
rupees.

Without falling a prey to any political
prejudice, the Centre should at once
cancel this unjust cut, and the assured
amount of 8 crores of rupees should be
allotted, so that the State may go
forward with more zest and more
usefully with their schemes of improving
the rural electrification and minor
irrigation project.

In conclusion, I reiterate that the
Centre, as the guardian of the States,
should help the State of Tamilnad by (1)
aid through a special grant or loan for
minor irrigation schemes; (2) aid for
food subsidy and (3) declaration of
moratorium for payment of the interest
due to the Centre, at least for two years.

The Tamilaga Arasu have pruned the
plan to the barest minimum; they have
tapped all available resources and, what
is more important, they have boldly
taken measures of economy even going
to the extent of reducing the pay of the
hon. Ministers by 50 per cent.

Henc, there is nothing further that the
DMK Government can do to improve
the position of the State. The future of
the State of Tamilnad entirely rests upon
the Centre's quick recognition of the
urgent needs of the State, which I have
enumerated. If the Centre believes in a
true democratic set-up in our country, if
it believes in the concept of true
federalism—and 1 am sure it does
believe in all these—then it is bound to
go to the rescue of the State and
discharge its constitutional obligations.

Thank you, Sir.

SHRI NAND KISHORE BHATT
(Madhva Pradesh): Mr. Vice-Chairman,
Sir, Budget is an annual stocktaking
of the country's economy.
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always to be related to the state of economy,
that is, to the forces which impel it forward
or drag it backward. The Budget, as
presented by the hon. Finance Minister, is
characteristically a balanced Budget and
presents a comprehensive but realistic picture
of the economy specially in the wake of food
shortage, rising prices, slackness in industrial
activities, disappointing trends in export and
a phenomenal increase in the population. Sir,
under all these circumstances a balanced
Budget has been prepared for which the hon.
Finance Minister deserves our
congratulations.

Sir, it is most unfortunate rhat in spite of
three successive Five-Year Plans the
economic health of the country is still in
jeopardy. No doubt, the first I wo Plans
showed good results, effecting an increase in
the national income, rise in the industrial
output, and the rate of savings had gone up. It
was only during the Third Plan that the
country had to face rough weather, two
external aggressions and failure of monsoons
successively leading to lower agricultural
income and increased hardship to th<>
common man. In this context, Sir. the present
Budget is a bold atteiipt aiming at ensuring
stability in 'The economic life of the people.

Sir, the situation as at present,
economically  speaking, seems rather
paradoxical. While the prices are still

mounting up, the industries are passing
through recession. As a rule, when pricesi are
rising, there should be greater inducement for
increasing the production, but, on the con-
trary, we face a different situation. While
there. Is continued recession in the industry,
the nrices are rising higher and higher. Why
is it so? This is puzzling everyone in this
country. The reason* are not too difficult to
be found: low agricultural production
aggravated by the successive failure of
monsoons, the phenomenal rise in population
with lower wer capita income even though
*lie pro-
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duction  targets in the various

spheres are yet to be achieved.

Sir, rise in prices in a developing economy
is a normal feature. Unfortunately, in our
country, during the last three years alone, it
has shown a rise of 46 per cent, which is
rather too much for a common man to put up
with. It is disappointing to note that the
Finance . Minister has not come out with any
concrete measures to arrest such an abnormal
rise in prices. It is, however, relieving to note
that additional taxes, as proposed, are mostly
on luxury articles, except in the case of tea,
coffee and tobacco, which annoys the
common man. This amount could as well
have been found by introducing austerity
measures in Governmental expenditure by

firmly implementing the interim
recommendations of the Administrative
Reforms Commission as well as by

intensifying the collection of the huge arrears
of revenue, running into crores of rupees.

There is yet another factor. The way
finances are raised and the manner m which
they are spent have a crucial bearing on the
growth rate. In the last fifteen years the ratio
of taxation to national income has increased
from about 6 per cent to over 15 per cent.
The tax revenue collected by the Centre, for
example, has gone up from Rs. 973 crores in
the First Plan to Rs. 6,662 crores in the Third
Plan. But the savings of the Central
Government increased only from Rs. 259
crores to Rs. 928 crores in the corresponding
period. Thus, of the additional tax revenue of
Rs. 5649 crores, only Rs. 869 crores have
been used productively. On the other hand,
non-productive expenditure has proliferated
in an unprecedented manner.

It is indeed gratifying to note that, amidst
various direct and indirect taxes imposed on
the peoDle to balance the Budget, one
redeeming feature is the gesture shown to the
joint family in allowing the rebate for
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the maintenance of one's parents. Joint
family system in the Indian economy is
the corner stone of our way of life. With
the impact of industrialisation on
Western lines the institution of joint
family system has been cracking. The
Finance Minister has gone high in
people's esteem by offering rebate in
income-tax for those who ar, looking
after their old parents. Though the
concesion is just nominal, it will revive
the old spirit of community-living which
is behind the joint family system.

We are living in the age of scientific
and technological developments, and
India has to go a long way to contribute
for the good of humanity through science
and technology. It is heartening to note
that this aspect has been f ally
appreciated by the Finance Minister in
giving tax .concessions to scientists,
professors and research scholars.

I am sorry I fail to agree with the
proposal to increase the postal tariff,
especially concerning the newspapers,
printed magazines and books. Out of the
total additional revenue of Rs 4.44 crores
envise.ged by levying an increase in this
Post, Telegraph and Telephone charges,
the amount that could be realised out of
the increase in the postal rates
concerning newspapers, books, etc. could
hardly be about one crore of rupees. On
the other hand, if vigorous attempts are
made to collect the huge arrears of
Telephone Revenue, running into more
than 1C’ crores of rupees, the levy couid
bo totally avoided. The proposed
increase in the rates would hamper the
programme to step up mass
communication media. I hope the
Finance Minister would be kind enough
to reconsider this proposal.

Increase in excise duty on cotton twist
yam and thread seems to have been
suggested without going, into the actuals
and statistics of the powerloom Industry.
Now, Sir, I think, in these matters, the
Government seems
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to have been influenced by the report of
the Asoka Mehta Committee, which is
far from the realistic position. The
findings of the report require reas-
sessment, which is supported by a note of
dissent by Shri A. R. Bhatt, President of
the Small-Scale Industries' Association.
Government must re-examine this
position and reconsider the issue with a
view to save the powerloom sector and
the fate of five lakhs of workers and their
families dependent on that.

Furthermore, there is plenty of idle
money among the rural masses, specially
among the big agriculturists and it needs
to be harnessed for productive utilisation
by giving them some impetus, even by
giving them good rate of interests. There
is plenty of black money blocked in the
hands of a few. Efforts have to be made
to unearth this money with all serious-
ness, if necessary, even by demoneti-
sation.

Next, Sir, I would like to say some-
thing about the public sector. In a
socialist economy the public sector has a
decisive role to play. To our great
disappointment in this country, in spite
all out support, enthusiasm and active
cooperation, our  public sector
undertakings have failed to set an
example before the private sector and to
a considerable extent they have fallen
short of the expectation of the people. In
fact, in quite a large number of public
sector undertakings the average yield
does not give a return of more than 2 per
cent.

THE VICE-CHAIRMAN (SHRI M.
RTJITHNASWAMY): Will the hon.
Member be able to regulate his written
speech according to the time available?

SHRI NAND KISHORE BHATT: I am
only touching on the broad points, Sir. In
spite of having these public sector
undertakings the average yield from
them is very much below expectations.
So far as the workers are concerned,
wherever they are, they
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have been giving their fullest coope-
ration to the management even in
avoiding  wasteful expenditure, in
increasing productivity and so on. But to
our great disappointment this gesture on
the part of the workers has not been
appreciated to the extent that it should
have been appreciated. Workers in the
public sector undertakings have to be
fully indemnified and their efforts
enlisted in the running of these
undertakings.

(Time bell rings)

One minute, Sir, and I am done. I come
from Madhya Pradesh and the outlay for
the State's Third Five Year Plan was Rs.
300 crores distributed between the
production and social services sectors in
the ratio of 74.19 and 25.81 respectively.
Out of this outlay of Rs. 300 crores, Rs.
202.40 crores were to come as Central
assistance and the balance to be met by
the State Government. During the Third
Plan period an expenditure of Rs. 286.48
crores was incurred. With this assistance,
we could make some progress in
agriculture, animal husbandry, forest
conservation, community development,
irrigation, power and industries and also
education. The State is still lagging
behind many other States. For the year
1&67-88 an amount of Rs. 50/0 crores
has been tentatively provided. Central
assistance for the current year's plan as
indicated by the Planning Commission is
Rs. 44 crores only and in view of the
deterioration in the State's financial
position, it will be able to make available
only Rs. 6.40 crores. This outlay is not at
all adequate to meet the requirements in
the context of the total size of the Fourth
Plan. Moreover the State has decided to
give increased dearness allowance to its
employees and particularly it is badly in
need of money. There is very great need
for enhancement of the quantum of
assistance from the Centre by at least Rs.
10 crores.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY): If the hon. Mem-
ber would turn to the last page I think it
would be better.

SHRI NAND KISHORE BHATT:
Just one more minute, Sir.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY): Time is running
short.

SHRI NAND KISHORE BHATT: I
have hardly taken thirteen minutes, Sir.
The middle class people in our country
fare very badly. They are being squeezed
from both sides. The Government of
India has appointed the Gajendragadkar
Commission and this Commission has
given certain recommendations. Sir, the
recommendations of the
Ganjendragadkar Commission should be
treated as the award of an arbitrator and
the Central Government employees
should be given all the dearness
allowance recommended in this award.

(Time bell rings)

One last word and that is about law and
order situation in our land. The law, and
order situation in certain parts of our
country is not what it should be. Efforts are
being made to disturb industrial relations
and troubles are being created and workers
are being harassed by other workers
belonging to certain parties. During the last
two or three months serious incidents have
taken place. In Cossipore "the workers of
one party created trouble with the
management and the officers were
"gheraoed". Sovne of these people raided
the bungalow ,of an officer and even the
ornaments of his wife were taken away.
Similarly, one worker in Asansol who was
a trade unionist, was chased from his
house and murdered. No report was lodged
with the police because the police told they
had no instructions and would do nothing.
Only on the 4th of June, a similar incident
took place in Asansol again. There is a
kind of terrorism in certain parts of the
country and unless the law and order
situation is pro-I perly maintained, I am
afraid all our
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efforts and all the plans of the Gov-
ernment to deal with our problems will
be set ,* naught. I would therefore,
appeal to the Finance Minister and the
Government and say that while an ail-out
effort is made to deal with the financial
position of the country, serious and
strong measures should also be taken to
deal with this sort of a situation in a firm
and decisive manner.

Budget (.General)

And now lastly: though not of less
importance, I have to make a suggestion
to the hon. Finance Minister. Our
financial year begins from April and ends
in March. This js a tradition that has been
left by the Britishers. But in our country
we can assess the agricultural position
only after the monsoons. I would, there-
fore, request the hon. Finance Minister to
consider changing our financial year
accordingly so that hereafter when the
Budget proposals are made we can take
into consideration the situation in the
country existing after the monsoon. This
is a suggestion worthwhile considering.

Thank you, Sir.

SHRI D. THENGARI (.Uttar Pradesh)

Sir, obviously this Budget is not
consumer-oriented. Instead of the
Government providing relief to the
people the people are required to provide
relief to the Government and the people
are being required to Pay for the
Government's Sin of devaluation. In the
present Budget there is no indication that
there would be elimination of evasion of
taxes nor have any effective measures
been suggested for unearthing and
uncovering black money. All the indirect
taxes raised in this Budget are unjustified
and the Government has no moral right
to do this because the present situation is
one of the Government's own making.
The Government has not come forward
with any suggestion for dra®ic reduction
of civil expenditure by introducing
economy at the top instead of at the
bottom. Our licensing system,
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it has become obvious, should be revised
on the basis of the conclusions and
recommendations contained in the Hazari
Report.  The  foreign  pea-oleum
companies should be taken over. We
have land ceiling provisions in some of
the States. But even on urban expendable
incomes some ceiling must be prescribed.
The cooperative sector has not been paid
the attention which it deserves, parti-
cularly the agricultural credit structure
should be given more serious thought. I
would urge that the Government should
study whether it would be advisable to
set up a separate 'monetary authority at
par with the Legislature, the Judiciary
and the Executive, which would look
after the monetary policy of the country,
which would be respected by the
Government and which would co-
ordinated and co-operate with the fisca
policy of th, Government. Whether the
setting up of such a separte monetary
authority would be helpful in formulating
and implementing our agricultural and
industrial credit policy should be studied.
This, I submit, is an important suggestion
which deserves serious consideration.

In the agricultural sector it was assured
long ago that about two million acres of
land which has been rendered surplus on
account of the land ceiling provision,
would be distributed among the landless
labourers in our country. That has not
been done so far. Crop insurance scheme
has not been implemented in the different
States. Now there are certain problems
outside agriculture which I should like
just to mention. We are facing the
problem in Bihar of making available to
us agricultural implements. Now on good
authority. I learn that on the surplus
capacity of railway workshops we can
manufacture our agricultural implements.
I urge that this should be tried.

Now, in our country next to the food
problem we are confronted with the
problem of industrial housing. Top
priority should be given to the solution
of that problem.
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.Regarding public sector undertakings
it has been our experience that they are
not run either efficiently or economically
and ihat in the ,,m, oi nationalisation we
are doing nothing but bureaucratisation
and these bureaucrats do not know either
industrial psychology or business tactics.
Thefore, ihey are running in loss and they
are also oppressive so far as their
employees are concerned. I should lik, to
suggest that the pattern (f ownership and
management in public sector should
undergo some drastic change. Every
public sector undertaking should have a
Board of Management with
representatives of interested parties on it
and technical and experts' aid should be
made available to i.. In view of the fact
that because of the wrong policies of the
Government we apprehend in the
immediate future unprecedented
spiralling of prices and also in view of
the fact that the recommendations of the
Dearness Allowance Commission have
been quite disappointing, it is high time
that the Government came forward with a
proposal for the appointment of , third
Pay Commission for all the Central
Government  employees excluding
railway-men, and a separate Wage Board
for railwaymen because of the large
number of employees and categories in
the Railways.

Pensioners all over the country
deserve our sympathetic consideration
because we know that their pensions are
static while the prices are spiralling.
Therefore, I should like to suggest that
with a view to having a proper
adjustment of the pensions a Pension
Commission should be appointed.

Now the Government is not correct in
saying that every wage rise or rise in
emolument is necessairly responsible for
price rise. We are of the considered
opinion that wage rise can be held
responsible for price rise only to the
extent that the wage rise exceeds the
productivity rise; not in all cases.
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the Government is responsible for
offering employment to all. The right to
work should be included in the list of
fundamental rights under our Con-
stitution. And accordingly Government
should not allow schemes leading to
mass retrenchment, scheme such as
automation, simplification,
mechanisation etc., because the stage of
our industrial growth does not justify
such automation.

The Government have violated the
letter and sepirit of the joint consultation
machinery by declaring unilaterally the
retirement age as 50. On 29th and 30th
May a deadlock has been created in the
joint consultation machinery because of
the adamant attitude of the Government
and if the deadlock persists, the
Administration, if not collapse, at least
will be adversely affected and therefore,
I urge that the Government should revise
its 'attitude towards its own employees.

Now, there are some industries to
which I think it is necessary to make
some reference. A very small Ind'is-try,
the stone quarry industry, which is
employing 25,000 workers is facing a
serious crisis. They are demanding that
welfare measures should be introduced
in the stone quarry industry.

In textiles it is good that a corporation
is to be set up but at the same time there
are problems, we realise, of outmoded
and out-dated machinery still. The
Government should ensure that not a
single textile worker is thrown out of em-
ployment. While we welcome the setting
up of the corporation we should also like
to insist that an experiment should be
made of labouri-sation of the mills. I
mean that some of the mills should be
handed over to the workers and they
should be allowed t, run them and the
financial and technical aid which would
have been made available to the mills
had they been taken over by the corpora-
tion should be made available to the
workers of the mills.
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Our sugar industry is also facing a
serious crisis. If in the absence of
adequate prices the cane-growers change
the pattern of their production the sugar
mill employees would be the worst
sufferers. In view of this the Government
must come forward in a big way to give
subsidy to the sugar industry. The
controlled sector of sugar production
should be protected from the competition
of the uncontrolled sector of khandsari
and jaggery production.

The Government should not reduce the
quantum of Central assistance to States.
It should agree to a moratorium on the
loans given to States so that the latter can
divert these funds to irrigation and other
productive purposes.

The Budget does not take us further in
the direction of the evolution of a
national income policy. Now that we are
on the eve of the Fourth Five Year Plan it
would b, advisabl;-on the part of the
Government to convene a round table
conference of all the economic interests
in the country and to evolve details of the
Fourth Plan. We will be able to describe
only such a plan evolved on the basis of
the consensus of such a round table
conference as the people's Plan which
will be capable of inspiring people to
greater sacrifices. I think if such a round
table conference of all economic interests
is convened, all of us are patriotic and
through mutual exchange of views we
will be able to evolve a Plan for which
we can all sacrifice.

Thank you.

SHRI SURENDRA MOHAN GHOSE
(West Bengal): Mr. Vice-Chairman, Sir,
I congratulate the Finance Minister and
Deputy Prime Minister, Shri
Morarjibhai, for presenting a balanced
Budget.

SHRI A. M. TARIQ (Jammu and
Kashmir): Sir, we have been waiting all
these
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THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY): Order, order. You
continue, Mr. Ghose.

SHRI SURENDRA MOHAN
GHOSE: Sir, we have been criticised that
the Congress has done nothing in the last
twenty years. In spite of all the criticism
the glaring fact remains that our electric
power has increased practically four-
fold. In the public sector Government has
set up big industries which in any case
would have been beyond the capacity of
the private sector to undertake. As
regards food production from about 50
million tonnes in 1951 it rose to nearly
90 million tonnes in 1964-65 but for the
last two years because of successive
droughts in many parts of the country
food production has gone down and we
shall have, therefore, to take some inten-
sive measures to improve the position.

The Finance Minister, in order to curb
the rising prices, has stopped resorting to
deficit financing but as far as production
of food is concerned, even If we find it
necessary to resort to deficit financing for
supplying water, fertilisers, etc. to the
agriculturists, we should do so because
that will yield quick results which in turn
will help in bringing down the general
price level. For dealing ith this rise in
prices, the most effective step in my
opinion is to work more steadfastly both
in the factories and in the fields. But in
my own State of West Bengal what I see
is that the workers are friotering away
their energy by indulging in gheraos and
the peasants are idling away their
capacity by resorting to bows and arrows
and both taking the law into their own
hands, neglecting the work in the fields
and factories, thereby creating a situation
in which food production and industrial
production are suffering substantially.
The non-Congress Government in my
State got an opportunity which they
could have utilised in demonstrating that
something better could be done than what
the Congress Government had
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achieved so far. Instead they are now
engaged in a sort of activities which are
creating more serious problems than
resolving any of the existing problems of
the State.

Regarding the excise duties on tea and
coffee, I would appeal to Shri
Morarjibhai that if he can do away with
them, he will earn the good wishes of the
people all over the country. It hits
everybody, the poor and the rich.
Everybody is hard hit by the excise duty
on tea and coffee. He will get only Rs. 8
crores and odd from this excise duty.

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI R. DESAI): T will not get
more than Rs. 3i crores.

SHRI SURENDRA MOHAN
GHOSE: You can easily do away with
this sum of Rs. 3J crores and you will
earn the blessings and good wishes of all
the people in the country.

Now, Sir, I come to another point. The
small cut in our defence expenditure
should have been appreciated by our
neighbour, Pakistan. Instead, they are
indulging in some other activities. I am
confident that this will be appreciated by
the people in Pakistan, ,t least those who.
want to live in peace with India, those
who want to establish friendly relations
with India. My belief is that whatever the
present Pakistan Government may do or
think, the people there do yant to live in
peace with India and they also do want to
reciprocate whatever we do here.

Now, I come to this Chinese issue.
Whatever we may do regarding our
diplomatic relations with China, one thing
we can do immediately and that is to
reduce the number of our men in our
Embassy there to the minimum and bring
back the rest to India. That is No. 1. No. 2
is that the recent explosion of hydrogen
bomb has created a sensation all over the
world, and here also. There is indignation
all over the world. In
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our country many hon. Members are
thinking in terms of India also making an
atom bomb or hydrogen bomb. In this
connection my appeal is that we should
think icoolly in the matter. We should not
be carried away by any kind of emotion
or excitement. As regards the use of
hydrogen bomb or atom bomb by those
who possess it, we can see that they have
never used it up till now.  Everybody is
of opinion that if there is really an atomic
war, if this hydrogen or atom bomb is
used by any country, that would mean
the end of the present civilisation.
Because China has made a hydrogen
bomb we should also waste our
money, energy and everything on it by
making another bomb, this attitude, in
my opinion, has no meaning.  If the us,
of a hydrogen bomb means practically
the end of civilisation, practically a
deluge, then why should we plan for it?
Some people think that it will have some
deterrent  effect. What deterrent
effect will it have? I ,m sure in my mind
that if the hydrogen bomb or atom bomb
is used by one country against another
country, the other countries possessing
this bomb  will not remain idle.  That
part of the country or  that part of the
world will practically be reduced to
ashes and I do not feel there is any neces-
sity for planning for the total des-
truction of human civilisation, unless we
are prepared to commit national hara-kiri.
Therefore, my humble request is that we
must not be carried away by this
Chinese explosion of an atom bomb.
We also should not go in for it. We
should not copy the Chinese.

Another point is that there is talk of
nationalisation of banks and general
insurance. In this connection I would
request the Government and I would
request Morarjibhai to ponder over this.
Our objeetive, first of all, must bs clear
to everyone concerned, as to why we
want nationalisation of banks and
nationalisation of general insurance. We
have already our State Bank of India.
Itis already
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Government's control. But have we been able
to do any better than the othe, banks so far as

our objective is concerned? I say 'No"

Therefore, let us be clear in our mind. And
then let us also be clear that we have an
effective administrative machinery in our

hands to implement whatever decision we
take for gaining our immediate objective.
Before we have ensured that the existing
machinery does not serve our objective, I am
not in favour of simply nationalising
everything, banks, general insurance, etc. First
of all. the whole thing must be examined and
then we must be sure about the administrative
machinery that will be needed so that w, shall
be ;hle to implement the decision and gain the
objective with that administrative machinery-
Then only we shall think of going in for the
nationalisation of banks and insurance.

With these words I support the
Budget.

st o Ao AT (®Wew 4AW)
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SWE 9T AT AEAFIL, TEHT T 9 30
wfm e, TEE wErEEitaE W
Faq 78 A9,F 42 g1 F Froor Az
ST E | W AgT wEE °, Jar
AT 11T FEE F 9@ F 97 9,
“fe 7ar ag wedr 2 e wwar wene
At & €1 a7 o faoET | a7 G,
T AGF AT & ATAEET WA TGN
grr 7
Pk ol il R 7.
-2
F= go umo mfew : &1 TwAT 2]
(Interruption)
WY Ho Hio @M : WITT & uT
F 47 B9 O TEET A0 5, 9T qEw
TR § 0T qaT a9 718 vfefage
AT T4 TATRTA FT T A A s
&1\ & Qur Wl FwAT E ! s TR
§ 0 ouw &1 SEEew AR e am
FAT AT g FSrarsr a7 9ar = S |
1962 ¥ wqeye @€ ¢ ¥ T
aifswT JTEET G guT 41 | T 6T
qg FEar £ WY 3O guIl ERie
% UF Al WERT ¥ q49 ¥ 9 7@ 97

# ag gir #1¢ o 3fean § 9t A
BT E SEE G 528 A W @
7l

"... Shukla not only consented to the
publishing of this leaflet by others,
including his nephew and other
supporters but did actually at several
villages himself hand it *'t personally.
Vidyacharan for his part disclaims it
completely and runs in fact so far away
from the very names of those
mentioned in this connection that an
impartial reader of his evidence comes
straight t, the conclusion that he has
been in this affair from the very
beginning and is making ridiculous
attempts to deny everything."

f[] Hindi transliteration.
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"Giving the first official Pakistani re-
action to Mr. Morarji Desai'.- Statement
on the defence budget, Mr. Pirzada said
India's defence expenditure showed a

very substantial increase from year to

year; it was misleading .,nd a

misstatement."
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On the lookout for office premises
of prestige.

Share the unique styling and
design of India’s first revolving
restaurant.

A Ruia Enterprise”.
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Giving the first official Pakistani
reaction to Mr. Morarji Desai's state-
ment on the defence budget, Mr.
Pirzada said India's defence expen-
diture showed a very substantial

increase from year to year; it was
"misleading and a misstatement."
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T FHAT fargearT 7 &1 g 47 & s
AT ) WL AET AT T FLFEAT
ferger & wrefYfeai & gdifnafea
( Initiative ) B faar z
FAHT AW G A g, gAHT Fera
B AT E 1§ WL F grAa-u-fe=
9 FI1T B FEgAT weAr 20 food
1 WAl § A9 A e, IET 110
FUT 777 T Ggaq w7 fqar 7
qZ 110 FAT ITT TR @1 %7
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Y T YT T TAET FIE BIARTE T HE
feama & 1w At wraw fzar et
TZ A0 110 FT B0 F qFTAA
TL FAT AT 4 50 AT 80 FLIT 57F
Y 0Ty FAE AT AT IAH FIAT
F1 32 AT AEET AATR FET | TT

fw wrodie 1 70 waEET 40 WA
Ed|
L]

=it WRTAT A4 B A e
F At wa @1 118 F wyar fzer-
A FT @ Z | QITHT Al 927 T qg
I FAT A7 |

i Qo QRo AMTw : 2, F@T a1 &
a1 § | fah saw faamar i @y
& 1 s faama & ave et 7 fpegm
Arare 3 feewa w1 ®ra Tz fan )
Farfar zue wrvet faara, wgmn-framr
Mz fmT g Fafaas &1 wraer
F50T | "l west fawe A s
FmarT Fq @ | fagr § wEA
§ WzE, TEET ATH WAL AT Ay
Tifed | 40 v AT § § 2 aw
AT qATHTH T HT 10 AT 12 AT
fasres 7T qarT T FH 1 wEAT
FA AT 10-15 1@ AEHET 1 W7
Fag are i gRwA-T-feez 71 mw frasy
I gt arfzm 1 o9 @A F1 ogar
amy fF ag FlawE J gegw #
ST T § wmaa 71 owgEl §
uF 1 AW #1175 3o fam ey
37 AT A9 | UF urer | atan faar
ST, 7Y AT i wiTer gUEEE) BT 43I0
W FfET ol T wreT § osaE
are ¥ wYE Friard Ad wraf ) AT 4
Fga1 wem § fa gwr? gzt oF "m
e &1 TR g1 & W7 fass 100
FTHIFIIT AT ®WIZ | AR a7
ST Srgan § B agt ®i At g1 awan
Zigaaart 7 fooa sat 4% feae
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[ 47T 7o qme mifTs) 50-60 @@ ST §FT 399 H 7T 009
wgr%t A F AT m Ay | § w e S A a8 e ag
fraqam @i a1 1 wiw § Y fefage 5wy §

AT § WET a41 UIFAT F 779
7 qFA & AFT 97 7Y @ & AT s
A FE pfEE Tl 2w
® w01 T 7T By de2 AT E ) wIT
% qra e fret § Mg 91 39% fau
gl f Flew =har 757 2, w0 qifwe
&N 2 AT TT T@ T AT 93T T35
qT F7 @ ¢ AT FART ATF W G597
AT A7 1 T wrg 37 afqarEt wadt
FY Z& AT 7 9097 fzerer g f Frodie
w1 waqr g F fam 9 g1 s
AT wT gar 20 Grady Py @
AT 80 R TFTAET & AL ¥4 q97
Fr qriaEFaT ¢ A qifzn
w7 TEE W AT FET e
Ft /17 zfvm 703ty o 131 Wagrn
7 aatfe A Tt Fr oaw sl
AT F YT g7 U 3r 4T AR
Tq AT § FOAT A 93 73T A1 gAR
qIAT ATAT FWA0, AMAA FTERAT aF
HOQAT, IART FHA-IH T4 FURTY, FAHT
FOAT qg A, 73%  Frart
YA & A74%1 01 A17 47 3T J77
F AR KX AT AT | qq W
TF qrEAT KA1 g ey 41 4w
aaga & %% fac v a7ama § qv e
FarqastaA fagar 2T wra ¥0
aq arar fgaa 2 s 741 93 @@
faaar &1 518 F3ar smgar § fv wg
A W geArT A wt wifer
LU O

TEF gArar F wreRt qAsr A
F@ ®r Avw frarar wreaT 7 0F
! 7z w1 war & 5 www 33w w9
9T w27 AT § 77 Fwaar g fv az 0w
segt ava & 1 Ffp gad o AWl &

@i wwie 78 ¥@q ¥ wan g fea
AT & 10=15-20 A7 50 9%
T 7 98 9% @ § W7 6T aEa
EfF ayry aff wigu A7 g d@ &
AT F1 amErg gardd & g 1 et
A1 ®IGT 4T qEIE TTG1 AT9H AAT &
qEH A AT AR @srAT § 5T S§r
AT 3 IAFT 194 wTAT 430 qiww
giar 2 | gfes 3o i & aq or awan
g afsa aealdt @ae F 499 wAr

Rfewa grar &
(Interruption)
st o ®o 97 ©  AAT AH(T W
o Frawaia ?

onqw‘om&i:m EE g
wr Afead & am w7 wrg 1 A
¥ AT 0% TATA B ASIwH g 2
faaer §am amqm #7911 AE W
ARAATTA ¥ Fgrar &oq1 Trigo qfe
AN F1 AT e H qeF AT 1 A
Ffwd dow daq & miwa #1 az a@f
wraAT F1f20 §F 77 $1 Jr gaar faarar
2 60-709m@ &§79 %1 wrwadAr fzaEy
¢ a1 7 ag o & ara TATE g
FTATATE | HOAT FATT AF qET ¥
et st & faw 1o wwT AT AT
Far &, faet & fam 50 Zan7 wqq W@
a7t 4 ¥ AlFA goA JE W A
aar 2 fam® faw 15 a1 20 w97 dz7
FTF 1 AV AT ATE W7 ATIAT AL

sAT =i |

wa & oF €1 A ol9 F FOAT F
ar? ® FEAT WEATZ | FOOH(T ¥
FEAT FEA #T A Az g @
T T @1y § ot aw v qEAeAl
adt v o€ A A A Fod
otz af qgd qfamdiz & a7 w1
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Afgaa § o 39 AT F) T FHRAT-
nfzez H1 TAwA faard 4), 7351 W
w13 Zfeez wd § 43 AEl w9d w0
WILT TFTIH AT T AT ACTE AAT
200 &7 97 T4 fAa iT | qgr 97
fgrgera & wifg™ o7 oy & a1 ¥
A & T30 97 B CIAIA § 7347
F74 4 1 7Y forarar Fzvaet woar 7
I TAAN AR T FTOAAT
Tifgg | 771 9T &Y 3T FEA E, gF AL
T AN AT F ML Al T W
w33z SIET AT R o@Ei 9w
wraifaar 3535, FAFAT AT TIH OF
33 93 AW T §3 FIA §I AGH
$g AT TFT WA F 1 AN HyTAr
w0 7z frarg q Afqe 97 a6
aaTqE ¥ Y 9% 7 AfCHC | AT HE
g fFawifaT & 73t ot g7 &1
FIAT FAET 47 7% & ITRT ATH TTH(T
w1 ATIAT 24T F0fEw )

OF W7 AT /I ATH TI5A1 FIq0
3, AY FWIT TA AT AT BAZ AT
TEAFET, W WTA FTEART & fwogw
6K ALl fT AT Aft £ 0 10
gt & far qrzeaam g soaifan
37 HEF B WA FETT & AT a41 A
Fe7q 2 A g qraqr w1 sEATE
quERT @ 7% | " qew § fawz
3 F1 FaT7 441 1 Frasr 9z 2 aedr
qrzv 2, 7z o gt & fagr adf
A Z 0 AIT T FT F AN AT
&1 fafeq wem & avw 78 747
T A T AR g w71 fad
2fagt & faa Brar s ar fxz qraf
axt & fae v o w37 '
IRI & AL 4946 3, TOF  qrEAr F
AA-AT 92 7% 9T AT ITATF aw
F ovANT § 4y F 27 wd & afFwa
IE T aF7 T AL famdt ¥ 1 gAAT
FTw saiEr s ffag 0 fwr oA

[ 20 JUNE 1967 ]

1967-68 5022

AT FTAT F ITF G AN AW
% afeF zgarar 2y a9 3 T
AT AT qasel 4 w1z Py
FT 99 AT Forar 1+ ZIYA AT &
A7 741 grar afexr azavan Wz =2ato
TEA T FT AT E | Ag AT AT Pt
wex 727 a1 fprz 9 0 w1 fAwmer 7
ITH WIT AT A A ITH WIT ATGR
st ogrEar Z fadar | A1 a8 g
Frgar # fF a7 F1E sroardy w1 e 7% &1
‘It is a necessity, it is part of our
life, we cannot move WTTHE ;nfwaT
TRPFOITYTH AT & W 3T A AR
fafaezs & T TgwATEIAT 3 @) FER)
qrzv @i T3 & weAr AET w5
F77 TEAT TEA B, G T2 FY ooy
T AT TIAT &, wYAT A F fag )
AT & 77 9 FAT S0EAE F w3
oA FT ATR gEewt  AifEma
(Interruption)

T AAT A, AT A
FAM AT AGF IFT T AT G
T ogaa g9 g ARA Z 1 A W
I FT AAAT AEF & A §O
FOAT AEA £ | WAL AE F AT FE
qzgar wifsw A1 35 9 33 ¥ gW
AT WIAT ATAT FL ) A AT wrg TEY
FTAFAR |

FA0 AT & 77 7 FAT AEAG
f& waw & T% fafa=t e aw-
iR agA eI aT a2 fe @@
a1 wrg w1 wifzar g 79% fag e
wew faar s | & az awa g B
FEAANATAT F AN AT AT
FFAIH H ATE UF A0 AAIT
FAH TEATE | qATAT ATE A7 A
At & gaq Frar f5 wor ST
FEAAT WEY FT AT ITRO JIT AGHE
wew Afso 1 TAF AITE qew AT
TF agA A% AT a5 g g W
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[T 7o Tao Ariww)

I uSF oo W g1 SuAr |
37 o i Frea, Fgeg, afem ofte Paoay
T FAT T G ATLAT | S FySAT A
T greemawars #fom A1 fgeg
fdr firgee w1ez 729 & wiET 7%
AR TEHAT AAGA | AT TEHAT
Fagar #it & T0F 7 A1 17 AT FT
A W g A7 ferd faed 97 Tm
A B GFT 5 (AT TH AR F AT
AT wHAE Fifad AT IA A AT
WA T qEF AAAT AR 5 AT W
T ATE AR KA |

TF WAl § a7 S ¢ fr gz

AL ARl g FS Wi Wi 2 fagen
g7 &1 fqa1 € A% T W 27 Wt
gargT | % feat gdifasana & faams
a#f & Fifea frea 10 @ % ooy a3
QIZAT 97 ZwA 214 I3 Faar gnEr
9EIT NI ATAT WEm gWT | T
grAfrar, a1 a7, #0 dre, 57 qa
gad faw az a3 gwaty & a9
fa a armr moet et &, gad e
qAT { FAS TE0 FT 218 wfma
#1339 F & | fgrgeara agrw
F us uFfa qr foad w7 man qr
fa fazam 1 7 w1% et 7 A 4
0T wT F 41 A1 TREAT T oawET
q &7 qr— It is a signed article hy
Mr. S. Mulgaonknar. & &K1 g
fe & 3wy oA wEry oA
7 w ¥ gt qefif
T HFW AL G FET AR F 16
FILHT AT A AT T A
*1 fediw wvar wifeq 1 w7 qewAfae
3V AETET Ef AT IART FT AT
atfedr vz a7 aF a4 AR
Faq-q1 0, Vfeafewe oo T E -
AT ITR A FIAIT L FIA F

[ RAJYA SABHA ]
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TAHT A Agg el g1 # fafarze
W% 2T AZA, AT BT FA F A4
S, | AR OF WORT FEE 7|
It is our people's hotel. It is in
the public sector, HTT NIgae 97
g% fawrs g s age ag fantem
ZET Al § IFT FUT FE OFT Z
It is not more than six or seven

Lakhs of rupees Ay 9§ TLFIT
FA AT FEN  AONART EFE
fgars g & #17 99 @ 43
g ar fan BeEw o@ @A Al

Here is the advertisement in the
Financial Express of 15th June:

“For management

on the lookout for office pre-
mises of prestige,

Share the unique styling and
design of India's first revolv-
ing restaurant.

A Ruia Enterprise.”

AW FFAT Mga gaar aam, fazen
1A FART AN, T[T HEF GaRl GT0
GG EAE PRt i EAG A AR L
F1E AT o7 TIFTC A ATQF
FAAT 2 | wewIT WD sUA WIT
it fefe s =fge W7 @
qifady #1 fe®y s aifgg =7
AT W1 gy gaar =gy fr sn%
& fam ar g @ W e
aEaE ¢ & e Al S ami ¥ a3a
Z qmfese &=, A AR & 529 ¢ %
AW T TN § 9T TedET 179 2
R & ) AW 9uF § Wi w1
stz 41 aferw ¥9ET g v AT
92T | ZH AW HT FA A90 FTATE
st T wifguw fE oz @m oW
FAT F7 8 & A9 wEs & fau ) w07
EATTT HANH AE § AT EW GH Hom Al
et AT AR & | T AT FT FEAr
Fifsu o zw & femr sAr 20
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I believe in socialism. It is part of
my religion. AT TZ WT § FAT

Graar AT 8 | If we want to become
a capitalist country, T will accept it.
Let us go capitalist for 20 years, All

right. T AT 0F REEr | 9T Anrfas
ZATET a1 R dam s F AT me
Ffeferz g @t @t Ffwefre &
ST | gW wE gaasr W@ 8 | Ew
T &1 A9 T | AfFT AT qT O
aifere) Area wifong ) w9 & qew A
wa-Bid, ot 931, feg-afem, faa-
1€ & wane &1y ffse Wi 7w

GMGIPND—RS 1—904 RS.—13-2-68— 750.
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SECE IR i Cl Gl (O
gaTATEY gree Agav gHIT |

Thank you very much.]

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY): The House will
now adjourn and meet again tomorrow at
11 o'clock in the morning.

The House then adjourned at
thirty-five minutes past five of
the clock till eleven of the clock
on Wednesday, the 21st June,
1967.



